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ammhﬂn’vm 1908~
#9; and

(b) the number of schools proposed
%o be opened on the Central Rallway
JAuring 1988-807

The Deputy Minister of Raftways
«8hkri Shahmawas Khan): (a) Nil

{b) 4 primary schools.

Noew Railway Stations

2714 Shri Pangarkar: Will the
Minister of Ralisrays be pleased to
state:

(a) the number of railway stations
songtructed in Bombay State during
1953-09; and

(b) the number of rallway stations
proposed to be constructed during the
remaining period of the Second FPive
Year Plan?

The Deputy Minister of Rallways
{Bhei 8. V. Ramavywamy): (a) and (d).
No such information is compiled State-
wrise. This information is only com-
siled Railway-wise.

Divisional System en Railways

Shrl P. K. Des:
s {mnc.m:

Will the Minister of Raliways be
Pleased to state:

(a) in which of the Railways, div-
isional system of administration has
been introduced; and

(b) the names of the divisions of
sach Rallway in the country?

(b) A statement is laid on the Table
st the Babha [See Appendiz VI, an-
.maxure No. 38.]

A statement showing the
is 1aid on the Table of the Sabba. [£ee
Appendix VI, spnexure No. 34.]

(b) Yes.
Aduilteration of Feodstnfls ia Del

2717, Skl D. O. Sharma: Will the
Minister of Haalth be pleased o stale:

(a) the number of milk sellers and
confectioners challaned for adulter-
ation of milk ete. in Delhi during 1988
8;

(b) the amount of fine imposed ea
them; and

(¢) how do these figures compare
with those for the year 1957-58?

The Minister of Heakh (Shri Ear
markar): (a) 1458 Upto the end of
Fehruary, 1050,

(b) Rs. 1,14.409.

(¢) The number of prosecutions
launched for adulterstion of milk ete.
and the fine imposed during 1687-48
were 83 UDASTI

No._of provesutions:
Launached. 130
Fine imposed. Rs S
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Stats Elsetricity Beard for Mysore

2720, Shri Keshava: Will the Minis-
ter of Nerigation and Power be
pleased to state:

(s) whather &8 State Electricity
mﬂhmuhumm

(d) if s0, when?

The Deputy Minister of Irrigutien
and Powse (Shri Mathl): (a) and (b).
An Electricity Board was set up in
ltgvm:suuummw.

Jw-l:hulls:-m- Ludbhiang

2781, Shri Ram Krishan Gupta: Wil
the Minister of Rallways be pieased
to refer to the reply given to Un-
starred Question No. 633 on the 1st
December, 1938 and state:

(a) whether the report on the traffie
survey for Jagadhri-Chandigara-
Ruper-Ludhiana line has since been
sompleted;

(d) if so, whether the report has
been received; and

(c) if so, the details thereof?

The Deputy Minigter of Rallways
:rlrll.v. Bamaswamy): (a) Yes,

(b) Not yet, Sir.
(¢) Doss net arise.

Commanwsealth Ceaxial-eable Tele-
phene Sysiem

Shri Bam Krishan Gupta:
Shri Ajit Singh Sarbaai:

Will the Minister of Transpert snd
Cemmunieations be pleased to state
ot what stage is the scheme te have
Commonwealth Coaxial-cable Tele-
phone Systam?

The NMinister ¢f Transpert snd Com-
musications (Shrl 8. K. Pati): The
Commonwealth Trade and Ncenemic
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Conference held in Montreal in Sep-
tamber, 1088 agreed in principls tp
the comstruction of Commonwealth
coaxial telephone eable, but no further
tangible action has yet been taken
regarding the implementation of the

Hand-Gremades o Raflway Track

Shri Ram Krishan Guptla:
nn. {Slrln Iqbal Stagh:

Will the Minister of Rallways be
pleased to refer to the reply given
to Unstarred Question No. 924 on the
4th December, 1958 and state:

(a) whethey the police hag since
completed the investigations of the
case regarding nine hand-grenades
found on the Railway track between
Narindrspur and Mansa Railway
Stations on Nortl.ern Railway; and

(b) i eo, with what results?

The Deputy Minister of Railways
(Shri Shahnawas Khan): (a) and (b).
The Government Railway Police,
Bhatinda, who were investigating the
case closed it on 12-3-1959 as untraced
since no clue sbout the culprits could
be found.

Will the Minister of Food amd
Agriculture be pleased to state:

(a) whether the Tariff Commission
have examined the question of the
price of sugar; and

(b) if so, the nmature of their re-
commendations?

The Minister of Food and Agricul-
ture (Shri A. P. Jain): (a) The matter
is still under consideration of the
Tariff Commission,

(b) Does not arise.

Sterage Practiess in USA,

735 rm:-mnm
1'!.").0.!&:-:

Will the Minister of Food and At~
culture be pleased to refer to the re-
ply given to Starred Question Ne. 302
on the lyneemblr,uundm:

(a) whether Government have re-

(b) it so, the nature ef thelr re-
commendations and views of the
Government of India thereon?

The Minister of Food and Agrirul-
ture (Shri A P. Jain): (s) and (b).
The report has been received and the
recommendations made therein are
under consideration of the Govern-
ment.

23 copies of the Report are plated
in the Library of the House.

Complaints recerded i Camplaint
Boeoks

2726. Pandit D. N. Tiwary: Will the
Minister of Railways be pleased to
state:

(a) whether there is any instruction
of the Government to forward the
complaints noted in the complaint
books at stations concerning the
D.T.Ss. or D.L.Os. etc, to the General
Manager of the Zones soncerned and
to the Railway Board;

(b) i so, the number of such ecom-
plaints noted in complaint books in the
Railways during 1957-58 and 1938-39
(Zone-wise);

(c) whether any enguiry is held in
such complaints; and

(d) if so, by whom?

The Deputy Minister of Raflways
(Shri Shahnawas Khan): () No, Sir.
But copies of complaints against offi-
cers of any grade are expecied to be
forwarded to thely superior officers
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for suitable action. All complaints
from Members of Parliament are,

(b) A statement giving the number
of complaints recorded against D.T.Ss.
or DL.Os. is laid on the Table of the
:_nbh'n.] {Ses Appendix V1, annexure

o 3.

(¢) Yes, where nocessary.

(d) Generally by officers of suitable
rank having regard to the status of
::ooﬂurmlustwhomthewnphhc

Wireless Inspectors

L1, Shrl Vajpayee: Will the Min-
ister of Tramsport and Communicstions
be plsased to state:

(a) whether it is & fact that the
wireless inspectors work on a rota-
tional system and are not kept in their
posts on permanent basis in a regular
cadre;

(b) it so, the reasons therefor; and

(e) tho number of such wireless in-
spectors?

The Mimnister Transport and Cem-
munications (Shri 8. K. Patil): (a)
Yes, except &8 few directly recruited
Wireless Licence Inspectors who work
on permanent basis.

(b) (1) Appointment on permanent
basis will mean creation of small
isolated cadre with little scope fer
promotion. Creation of such cadre
causes dissatisfaction leading, in course
of time, to persistent demands and
agitation for avenuss of promotion
which i3 not found possible to meet.

(ii) Long contacts with radlo
dealers and users of receiving sets
may give scepe for malpractices,
causing loss of revenue to Govern-
ment.

(1i1) Rotational system has the ed-
vantage of permiting the departmental
oficials ot rTovert back te thelr

normal work and seek promotion in
the genera] line.

(e) 271 Wireless Licence Inspectors
and 38 Wirslass Investigating In-
spestors.

Damsge o Radl Crems

2728. Shri Fasgarkar: Will the Min-
ister of Food and Agricuiture Le
pleased to state:

(a) whether Government have re-
eeived reports from any State regard-
ing damage of rabi crops by insects

and heavy rainfally during the year
1938-59; and

(b) if eo, the details thereof?

The Minister of Foed and Agricul-
ture (Shri A. P, Jain): (a) and (b).
Reports of damage of rabi erops by
insects and heavy rainfalls during
the year 1058-859 have been received
from some of the States. A statement
giving the details thereof is laid on
the Table of the Sabha. [Se¢ Appendix
VI, annexure Neo. 38.)

Supply of Wheat ¢» Flour Mills

Shri Pangarkar:
m'{sm B. B. Mishra:

Will the Minister of ¥oed and Agri-
eulture be pleased to state the quan-
tity of wheat supplied to the flour
mills in India by Government dunng
1058-897

The Minister of Feod and Agricul-
ture (Bhri A. P. Jain): The total
quantity of iumported wheat supplied
by the Central Government to roller
flour mills in the country during the
period April, 1958 to February, 1939,
was about 7:44 lakh tons.

Imported Feodgrains

2730. Shri N. R. Munjssmy: Will
the Minister of Food and Agriculture
be pleased to state whether the import-
ed foodgraing are subject to the price
fixed for procurement in  Southern
Zone?



States comprising the Southern Zone
are to these graing import-
Zone from outside

be
(a) whether it is a fact that a large
aumber of posts (selection snd
selection) in higher grade have not
been filled up on Railways; and

(b) i so, the reasons therefor?

The Deputy Minister of Raflways
(Shri Shahnawas Khan): (a) and (b).

i
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The Dojuty Miiiior of Rallwapy
(Shrl B. N\, Ramsswamy): (a) and
(5). Yes, Sir, A bridge Wy win-
structdd i Novemnbur, 1957, dwtirven
nﬂeﬂplm&?llmmm
Burdwan chord liné at s estimated
cost of Rs. §,14,721/- chargeable &
the D.V.C. under the supervision of
the Eastern Railway Engineers.

(c) No, Sir. In November, 1588, a.
speed restriction of 20 miles per hour
was imposed wn@l} such
time as observations on the fownda-
tion settlement reached a eonclusion.

(d) and (e). No constructions) de-

crack in the masonry of one of the

approach span piers The well founda-
tions are under observation and
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The Misliisr of Fiel and Agri-
enltare (Bhri A. P. Jain): (2) 1o (o).
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regard to import of foodgrains made
in the year 1958 by India; and

(b) the quantities of foodgrains
imported by Indizn and foreign ships
respectively?

The Mivister of Food and Agricul-
ture {Bhrl A. P. Jain): (a) Rs. 2048
erores.

{b) Quantity imported in

(1) Indian ships 406 thousand tons.

(i) Foreign ships 2,768 thousand
tons

Import of Rallway Sleepers
2738, Shrl Elaysperumal: Will the
Minister of Rallways be pleased to
state:

{a) what amount was spent to pur-
chase the Railway aleepers from
abroad for the years 1937 and 1908;

(b) whether there is any preposl
to purchase the Railway slespers from
abroad in future; and

{c) it so, from which countries?

The Deputy Minister of Rallways
(Shri 8. V. Ramwswamy): <{a)
Approximate value of finished steel
sleepers, steel gsieeper bars and
wooden sleepers imported from abrosd
from the beginning of the Second Five
Year Plan up to the end of February,
1950 13 Ra. 153 croves.

(b) No fresh orders for import are
contemnplated at presant.
{c) Does not arise.
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